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FORM A
PUBLIC ANNOUNCEMENT
[Regulation 14 of the Insolvency and Bankruptcy Board of India

PUBLIC NOTICE ( PuB! E NORTHERN RAILWAY
Flat Unit No. 10106, Floor 10, Tow NOTICE are herey given that he beow meniined Authorised Person are o longr afaed as =
Honpy Tralls, Greater Noida (West) was % Secu N:sl.'\'mue - Invitation of Tenders through E-Procurement system
g ub Broker/ :xchange Registration s " " "
booked in the name of Ms. Shruti Gupta, Dio TP NORTHERN ODISHA DISTRIBUTION LIMITED Authorsed | 10 | Sub Broken|  Address of Sub Broker/ Principal Chief Materials Manager, Northern Railway, New Delhi-110001, for and
Mr. R.C.Gupta and Mrs. Sneh Prabha Gupta, (A Tata power and Odisha Govt. Joint Venture) Person Name| Name Authorised Person Authorised Person on behalf of the President of India, invites e-tenders through e-procurement
\Wio Mr. R.C.Gupta. Mrs. Sneh Prabha Gupta - N i i . Basant Basant Kumar | NSE -AP0291562951 (A 742 Buddha Marg, Near Mother] system for supply of
ol ! Regd. Off: Corp Office, Januganj, Remuna Golei, Balasore, Odisha-756019 Kumer Convent School, Mancaval Fozaiou| 15 TTamder o Brief Desorint 5 i
;X:"'{s:e:”prgézn;\“m“"j"‘?gzm T;sgaé:'r”? CIN No.: U401060R2021SGC035951; Website: www.tpnodl.com EastDeli, Delh-110092 S| Tener Mo Brief Description . o
! Y. ut i Rubee Kumart | NSE - AP0291563031 _|C 60 Parwana Apartment, Mayur Vinar
Gupta who is also co-alotee of this property NOTICE INVITING TENDER (NIT) March 25", 2024 ek e o o ton bam ounttasr|| [0 19252400 CLEVIS FOR NODIFIED TRANSTION | 267 Nos [160828
is being noted as Primary alotiee in Mis| | TP Northern Odisha Di Limited invites tender from eligible Bidders for the following: Svalonder | Shalender | NSE-APO291562641 W 67 A Fst Floor, Gall No 2 Gunl SCREW COUPLING
Shridhara Infetech Pit L records n respect| (= - — Singh Singh Nenak Nagar, Tilak Nagar West Dehi| [ 02[07233466B| SEALED GLASS UNIT FOR LHB FIXED | 3700 NOS [15-04-24
of captioned unit. No. Tender Enquiry No. Work Description Delhi-110018 WINDOW
If anybody has any objection to this, he or she| fNO- — Vikas Palra | Vikes Patta | NSE-AP0Z31663781_|Samaspur H No F 4, Gali No'5 Panday|| [03 77239071 | RUNNING CONTRACT FOR ONE METER 54080 NOS |15:0424
may approach M's Shridhara Infratech Put. 1 | TPNODL/OT/2023 16 RC for Hol and facility management services at| mﬁ’%’ﬂ:’??ﬁéﬁ’ Po Patpargan East RGC LONG FISH PLATES
L. vithin 21 days of pubicaion of this nofce Jajapur, Baripada, Bhadrak, Keonjhor cirdle offices Tt 04]77239069 | RUNNING CONTRACT FOR VARIOUS | 12450930 |16-04-24.
- - Avjun Kumar | Arjun Kumar NSE -AP0291472691 |H No 227 First Floor, Jalam Mohalla| &
aste::]ﬂrviz }:‘L?d;%e?‘réggwgdf‘zgm ‘F‘\g;:) 2 | TPNODL/OT/2023-24/2500000614 | Rate Coniract for Revenue Collection Activity at PAN TPNODL o s Tugalabad vitage D1 10044 RGO TYPES OF GFN LINERS. NOSIPAIR!
3 Call 3 | TPNODL/OT/2023-24/2500000621 | Rate Contract for AMC of Fire Preparedness at TPNODL Please note tha above mention Authorised Person (AP) are no longer associated wih us. Any person
~MSMEs registered in the State of Odisha shall pay tender fee of Rs. 1,000~ ndluding GST. henceforth dealing with above mention AP should do so,attheir own isk. Kolak Securites Lid.shallnot | ['o5 03240080 |BIB COCK 6543 NOS | 16-04-24
" EMD is exempted for MSMEs registered in the State of Odisha. | |t inform Kotak Secuities L. within 15 days from th date o this nolifcaton, faiing which it sl be | | 06 [ 15245064 [ SPARK BASED OPTICAL EMISSION 01NOS [ 18-04-24.
For more details like bid due date, EMD, tender fee, bid opening date etc. of the Tenders, please visit SPECTROMETER
”Tender” secnon TPNODL website .com. All tenders will be lable on TPNODL website. @ K’ Kotak Securities Limited. Registered Office: 27 BKC, C 27, G Block, Bandra Kura| |07 | 07241079 | RUBBER SPRING PLATE FOR OUTER. 3883 NOS |21-06-24
rrigendum to tender ifany, shallbe labl website. <ot seites Complex, Bandra (E), Mumbai 400051, CIN: U99999MH1994PLC134051 Telephone
iof. C. No. +22 43360000, Fax No. +22 67132430, Website: wiwkkotak.
L Chief- & MM) Infiy T Park. Bdg. No 21, Opp. Fim iy Road. A K Vaicya Marg, Malad | | NOTE -1. Vendors may visit the IREPS website i.6. www.ireps.govin
(East), Mumbai 400097. Telephone No: 42856825, SEBI Registration No: INZ000200137 (Member of | | for details. 2. No Manual offer will be entertained.
NSE, BSE, MSE, MCX & NCDEX), AMFI ARN 0164, PMS INP000000258, and Research Analyst - .
INGo000Gg5, NSDUICDSL -1 6202021, Complance ffe Dsals: M Hien Thaia ol Tender Notice NO. 104/2023-2024 Dated : 22.03.2024 918/2024 |[a],
SERVING CUSTOMERS WITH A SMILE

(Voluntary Liquidation Process) Regulations, 2017]
FOR THE ATTENTION OF THE STAKEHOLDERS OF
BLUEAIR INDIA PRIVATE LIMITED
1| NAME OF CORPORATE PERSON | BLUEAIR INDIA PRIVATE LIMITED

2| DATE OF INCORPORATION OF
CORPORATE PERSON 07 November 2014

3| AUTHORITY UNDER WHICH

ol

ADDRESS OF THE REGISTERED
OFFICE AND PRINCIPAL OFFICE
(IF ANY) OF CORPORATE PERSON

Registered Address: $-327 Greater Kaflash -
South Delhi, New Delhi, Delhi, India, 110048
‘Address at which the books of

accounts are to be maintained: 902,

‘Time Tower MG Road, Gurugram,

Haryana, India, 122002

6 LIQUIDATION COMMENCEMENT

DATE OF CORPORATE PERSON | 20 March 2024

Public Announcement
(Under Section 102 (1) & (2) of the Insolvency and Bankruptcy Code, 2016)
FOR THE ATTENTION OF CREDITORS OF MS. BABITA NAYAR [COMMENCEMENT
OF INSOLVENCY PROCEEDINGS ARISING FROM DEFAULT OF PERSONAL
GUARANTEE AGAINST THE BORROWINGS OF
/S WOOLWAYS (INDIA) LIMITED (CIN:L74899DL1994PLC063585)]

ic Announcement
(Under Section 102 m 8.2) of e Incoheney and Bankautcy Coce, 2016
FOR THE ATTENTION OF CREDITORS OF MR. RAKESH NAYAR [COMMENCEMENT
OF INSOLVENCY PROCEEDINGS ARISING FROM DEFAULT OF PERSONAL
GUARANTEE AGAINST THE BORROWINGS OF
M/S WOOLWAYS (INDIA) LIMITED (CIN:L74899DL1994PLC063585)]

Relevant Particulars

Relevant Particulars

CORPORATE PERSON IS REGISTRAR OF COMPANIES - DELHI 1. Name of quarantor Ws. Babita Nayar 1. [Name of guarantor Wir. Rakesh Nayar
INCORPORATED | REGISTERED| 2. Address of the debtor/personal quarantor | MC No. 3988, Piot No. F-23, Kartar || |2 [Address of the debtor/personal guarantor | MC No. 3388, PIot No. F-23, Kartar
|_{ NCORPORATED REGISTERED, | Singh Sarahha Nagar, Ludhiana- Singh Sarabha Nagar, Ludhiana-
4| CORPORATE IDENTITY NUMBER / 14100 141001
LIMITED LIABILITY IDENTIFICATION | U51909DL2014FTC272975 3.| Detalls of order admitting the application | 22.03. 2024 3. | Details of order admitting the application _| 22.03.2024
NUMBER OF CORPORATE PERSON [ Particulars of the Resolution Professional | CA. ASish Agarwal 4. Particufars of the Resolution Professional | CA. Ashish Agarwal

with whom claims are to be registered Registration No. IBBI/IPA-001/IP-

P00688/2017-18/11165

with whom claims are to be registered Registration No. IBBI/IPA-001/1P-

P00688/2017-18/11165

5. | Address and e-mail of the Resolution
Professional, as registered with the Board

‘Address: 40071 Ran Jnansi Road,
Givil Lines, Ludhiana-141001,
Punjab. Email.
ashishagarwalca@gmail.com
Mobile No.: 9781700092,

‘Address: 40071 Rant Jnansi Road,
Civil Lines, Ludhiana-141001,
Punjab. Email,
ashishagarwalca@gmail.com
Mobil No.: 9781700092,

Address and e-mail of the Resolution
Professional, as registered with the Board

6. | Address and e-mail to be used for Address: 400/1 Rani Jhansi Road,

Email id: rp.anagha@kanjcs.com
‘TELEPHONE NO : 020-25466265/ 25461561

‘with the Resolution Civil Lines, Ludhiana-141001,

Address: 400/1 Rani Jhansi Road,
Civil Lines, Ludhiana-141001,

Address and e-mail to be used for
correspondence with the Resolution

7| NAME, ADDRESS, EMAIL | NAME : ANAGHAANASINGARAJU Professional Punjab. Email: Professional Punjab. Email
ADDRESS, TELEPHONE ADDRESS : 1-2, ASHIWARYA SANKUL, 17 ipashishagarwal@gmail.com ipastishagarwal@gmai.com
NUMBER AND THE G.A KULKARNI PATH, OPP. JOSHIS 7. Last date for submission of claim 15.04.2024 7. Last date for submission of claim 15.04.2024
REGISTRATION NUMBER RAILWAY MUSEUM, KOTHRUD, [8. | Relevant Forms in which claim to be filed | Weblink-ntips://iobi. gov.n/en/ 8- Relevant Forms in which claim to be filed | Weblink-nttps /7ibbi.gov.nen/
OF THE LIQUIDATOR PUNE - 411038 available at Home/downloads available at: home/downioads

[Form B-{Under regulation 7(1) of the
Insolvency and Bankruptey Board of India
(Insolvency Resolution Process for Personal

Physical Address: 400/1 Rani
Jhansi Road, Civil Lines, Ludhiana-
141001, Punjab.

Physical Address: 400/1 Rani
Jhansi Road, Civil Lines, Ludhiana-
141001, Punjab.

[Form B-(Under regulation 7(1) of the
Insolvency and Bankruptey Board of India
(Insolvency Resolution Process for Personal

address mentioned againstitem 7.
The financial creditors shall submit their proof of claims by electronic means
only. All other stakeholders may submit the proof of claims in person, by post

REGISTRATION NO :
Guarantors to Corporate Debtors) Guarantors to Corporate Debtors)

1BBIIPA-Q02IP-NOO24TI201-18/10732 Reguiations.2018)] Regultions, 2019)]
8 ;ﬁg&%gg;%‘: CLams | 19APii 2024 Nolice s hereby given that he Hortble National Company Law Trounal, New Del, had ordered tne | | Notice s hereby given that the Hon'ble National Company Law Trbunal, New Deli, had ordered the
Ll i Babita Nayar Rakesh Nayar
Notice is hereby given that the Blueair India Private Limited has from her "“"e‘;{f;“mpa"y

h 024 under 0

voluntary liquidation on 20 March 2024. ‘M Babita Nayar heforeto M, their befor
The stakeholders of Blueair India Private Limited are hereby called upon to 5.
submita proof of their claims, on or before 19 April 2024 to the liquidator at the by post. by post.

Name: CA Ashish Agarwal
Resolution Professional
In the matter of Mr Babita Nayar (Personal Guarantor)

Name: CA Ashish Agarwal
Resolution Professional

Date: 25.03.2024 In the matter of Mr. Rakesh Nayar (Personal Guarantor)

o 0 orby electronicmeans. Date: 25.03.2024
O I n I o n Subym\ss\unuffalseormisleading penalties Place: Ludhiana 1BBI Reg. No.-IBBI/IPA-001/IP-P00688/2017-18/11165 | | Place: Ludhiana 1BBI Reg. No.-IBBI/IPA-001/IP-P00688/2017-18/11165
p J Date: 20 March 2024 Anagha Anasingaraju
Place: Pune Liquidator

urugram,
Ryl e e 43001 Brane ot e A ewt o Gompisas o 2 Ay 301001

=Sindiashelter INDJA SHELTER FlNANCE CORPORATION LTD. Azadiy; Headquarters Office, Baroda House, New Delhi-110001
Regd: Office: - Plot-15,6th Floor, Sec-44, Insttutional Plot No.- A- 94/95, First Floor, Shiv Gori Plaza, Am”‘Mahotsav Mail ID : salenr365@gmail.com

/A== NORTHERN RAILWAY |
74:5.,_,

Office of the Principal Chief Materials Manager

No. 117-S/Sales/Auction Programme/2024-25

Dated-22.03.2024

POSSESSION NOTICE FOR IMMOVABLE PROPERTY
Whereas, er Of The India Shelter d, Under of
Financial Assests And Enforcement securiy) \nleresl Am 2002 And In Exercise Of Power Conferred Under Section 13(12) Read With Rule 3 Of The Security
Interest (enforcement) Rules,2002,issued A Demand Notice On The Date Noted Against The Account As Mentioned Hereinater, Calling Upon The Borrower|

e-AUCTION NOTICE NO. June/2024

E dispe  Other Misc Scrap, Condemned Loco, Coaches and

alof|

‘And Also The Owner Of The Property/surety To Repay The Amount Wihin 60 Days From The Date Of The Said Notice. Whereas The Owner Of Th

e Property|

Wagons, Scrap Rail and other scrap P Way material. Used lead Acid Batterios/Used ofRefused of will b sold only to recyclers

And The Other Having Failed To Repay The Amoun, To The Under That The Undersigned| al with State P trol Board. d
Has Tak j Exercise Of On Himher Under Section 13(4) Of Thel -AUCTION DATES FOR “June, 2024,
' e Borrower In Partcular And

Is Hereby Cautioned Not To Deal With The Propertyfies And Any Dealing With The Propertylies Will Be Subject To The Charge Of India Shelter Finance| S. |Depot conducting auction Time 1 2 3° 4" 5"

Corporation Lt For An Amount Mentioned As Below And terest Thereon, Costs, No round round round round round

S1 | Name Of The Borroweriguarantor Description Of The Charged Imortgaged | Date Of Demand Notice, Date OF

No.|(owner Of The Property) & Loan Property (all The Part & Parcel Of The|  AmountDueAs OnDate Of | possesion 1 |AlambaghlLucknow 0522-2451257 | 10:00 3 10 18 24 2
Account Number Property Consisting Of) Demand Notice 2 |Shakurbasti011-27015387 10:00 5 12 19 26 29

.| MrJ Mrs. Birmati, Mr. Mrs. Naresh & M| All Piece And Parcel Of Property Situated At Pattal DEMANDNOTICE 19.05.2023 200032024,
e DhaerKumgr Resido At Oyl o35, ok Nodt, Vilie Tpukars, Toed Ro- 1404402+ Rupees Fourtoen ok 0| _Smboic 3 |Jagadhari01732-252388 10:00 4 il 18 2 29
Basti Tapookra Tijara, Alwar 301707)Tijara, District Possession 4 |Sr.DMMILKO 0522-2234756 10:00 4 " 18 25 28
Rajasthan Measuring 188.75 Sq, Yards. EOUNDARY Eastr n 10.05.2023 T"ge"’e' W“"
Loan Account No.: - House Of Viay, West- House OF Ishwar, North| Inlevest From 11.05.2023 And Other| 5 |StDMM/FZR01632-244154 10:00 6 13 20 27 28
LAHCLLONS000005041500/ o s And Cost Till The Date Of The
AP- 10087281 o sh, Soul aasta. Paymen 6 |Sr.DMM/UMB0171-2611203 10:00 5 12 19 26 28

2. M/ Mrs. Akhe Kanwar & Mr Mrs. Ladhu [All Piece And Parcel Of Property H No 02,| DEMANDNOTICE 14.09.2023 21/03/2024 DI 4
Singh Resides At: Plot No 2 Jagdamba Khasra No 1034/740, jagdamba colonyNai| Rs. 755616/- (Rupees Seven Lakh Fify| ~Symbolic u 19141 1000 u s = z =
Kirana Store, Jagdamoa ShramiknBastiKe |Darbi colony Basni Jodhpur. Total land area| Five Thousand Six Hundred Sixteen| Possession 8 _|SrOMM/DLIO11-23365311 10:00 3 10 18 2 28
R o At 1 o 2 K o200 Y105 BOUNOARY. et o ) i 2 G e 5 ireps.govin 2The_inending purchasers may

g 11 West-H.No-03, North-Rasta 50 Feet, South-|

1034740, jagdambacolony(GramPa) _ {1755~ g g Other Charges And Cost Til The Date 3.To participate in e-auction,
g:}agi;"n‘L‘:;‘;"Xj:i:":‘f"”“' 342001 OfThe Payment. purchasers need to get themselves registered with ireps. The details on last sold rates in auctions are available at
LA34CLLON .gov.in.4. For further details regarding registration and other conditions of e-auction, please visit Railway website

"www.ireps.gov.in
913/2024

FOR ANY QUERY, PLEASE CONTACT M. Vinay Rana (+91 7988605030)
Place: Rajasthan, Date: 25/03/2024

(Authorized Offcer)
For India Shelter Finance Corporation Ltd

(Anil Kumar Rai) Dy. Chief Material Manager/S&P
SERVING CUSTOMERS WITH A SMILE

| PUBLIC NOTICE |

NOTICH
imited. 1 H
e — |Aadhar Housing Finance Ltd. #iAadhar
Authorised Trade e el ‘Address of Authorised
Person Name Name Authorisod Parson Person Corporate Office: Unit No.802, Natraj Rustomjee, Western Express Highway and M.V.Road, Andheri (East), Mumbai-400069 Hn\mnu [Housing Finance Ltd]
SANTOSH SANTOSH NSE - AP0291561551 | KAMLA BHARI SHRAWASTI Agra Branch : Office No.504,0n 5th Floor, Business Square, Block-E-15/8, Sanjay Place ,Agra UP-282002
KUMAR SHUKLA | KUMAR SHUKLA] BSE - APO1067301152627 | SAHARANPUR 271835 Authorised Officer : Anuj Saxena, Contact No.: 8149195908

lease note that above mention Authorised Person (AP) is no longer associated wih us. Any person
henceforth dealing with above mention AP should do so, attheir own risk. Kotak Securites Ltd. shall not

PROPERTY FOR SALE UNDER PROVISIONS OF SARFAESI ACT, 2002 THROUGH PRIVATE TREATY

Whereas the Authorised Officer, Aadhar Housing Finance Limited (AHFL) has taken the Possession u/s 13(4) of the Securitisation & Reconstruction of
Financial Assets and Enforcement of Security interest Act, 2002 (The SARFAESI Act, 2002) of the property (“the Secured Asset”) given below The Authorised
Officer has received offer of Sale from some interested party against the above mentioned Secured Asset under the SARFAESI Act for recovery of the Secured
Debt. Now, the Authorised Officer is hereby giving the Notice to Sale of the above said property through Private Treaty in terms of rule 8 and 9 of the Security

9
to inform Kotak Securities Lid. within 15 days from the date of tis nofifcation, faiing which it shall be:

Kotak® Kotak Securites Limited. Registered Office: 27 BKC. C 27, G Block, Bandra Kurla
oot Complx, Bancra (£, Mumba 400051 GN: USGO90MH1SB4PLC 134051, Teleprone
No. +22 43360000, Fax No.: +2: febsite: viww.kotak.com / www.kotaksecurites.com.

ini Corspaniin ion Wi 1 ok B, e 31O i i Roa. Ay by i :
Opl nion, ggégsggg:a"{éwg}%gﬁ; Ng’ﬁ%ﬁsﬁi15655':%3‘%%p\‘,"urz%g;?szonﬁoy&”'a?'xb;a“" Interest (Enforcement) Rules 2002. The Details u(tn:Acuu:mare asfollows:
3 3 3 LAl 3 lyst man i inti
Monday to Saturday WHoouiisss hSolicost \N}—D‘P—sze— 021, Conplance fiar Delaile . Hren Thakar :’ Loan Code No. “;.’;‘::n‘;::rl}e Nu(?caaDala PR-ESE(';?,' Tnll_nnla?llﬁ.ﬂ'.'::.:"g D'?”"F":';‘m the
all:022- 42858484, or Email: ks.compliance@kotak.com. o, - rice ecured Asset
Co-Borrowers & Amount as on 29.02.2024
1 (Loan Code No. | Sultan Khan (Borrower), 08-06-2021 Allthat part & parcel of property bearing, Property NN No.
To book your copy, EQUITAS SMALL FINANCE BANK LIMITED 01400000988/ Rinku Khan 3 3 M 50/D-1/K-59A, Radha Vihar Doretha No.1, Agra, Uttar
e Sl Regd. Office: 4th Fir, Phase I, Spencer Plaza, Agra Branch) (Co-Borrower) |3 4p g5 qg,.| 7:00,000/- | 16,61.319/- | Pradesh-262001. Boundaries: East: Rasta 15 ft. wide,
sms reachbs EqLII|:E|E 769, Mount Road, Anna Salai, Chennai-2 Rajsree Devi o West: House of Subhan, North : House of Ramjani ,
Bl  Tel: 044-4299 5000 Fax: 044-4299 5050 (Guarantor) South: Rasta 15ft, wide

e: www.equitasbank.com

GOLD AUCTION NOTICE

Notice is hereby given for the information of all concerned that Gold Jewellery pledged
‘with us and not redeemed by borrowers with below mentioned loan account numbers
of below mentioned branches, inspite of repeated notices, will be auctioned in the
venue and at the time given below:

7.03.2024 | Time: 10.00am Onwards

EQUITAS SMALL FINANCE BANK LIMITED

to 57575 or
email order@bsmail.in

The Authorised officer will hold auction for sale of the Secured Asset on "As is where is Basis’, As is what is basis’ and "Whatever is there is basis’. AHFL is not
responsible for any liabilities whatsoever pending upon the said property. The Authorised Officer reserves the right to accept or reject the offer without assigning any
reason whatsoever and sale will be subject to confirmation by Secured Creditor. On the acceptance of offer of proposed buyer, he/she is required to deposit 25% of
accepted price inclusive adjustment of Earnest Money Balance immediately and the balance amount shall be paid by the purchaser within 15 (fifteen) days from date of
acceptance of Offer by the Secured Creditor. The proposed buyer is to note that incase of failure of payment of balance amount by him/her within the time specified, the
forfeited and property will be
This is 15 DAYS SALE NOTICE ACT, 2002 s hereby given to th d in particularto the Borrower (s), Co-Borrower (s) and Guarantor
(s) that the above described immovable property mortgaged/charged to the Secured Creditor, the Physical Possession of which has been taken by the Authorised

Dat
Place of Auctiot

[ LOCATION | BRANCH NAME LOAN NUMBERS Officer of Aadhar Housing Finance Limited (AHFL) Secured Creditor, will be sold on “As is where is”, “As is what is”, and “Whatever there is” and to the amount due to
JODHPUR | BIKANER BKNERPJ2306060001 Aadhar Housing Finance Ltd., in full before the date of sale, auction i liable to be stopped.

If the Borrower(s), co-borrower(s) has any buyer who is ready to purchase the mortgage property/secured asset at price above the given reserve price then
Borrower(s), Co-borrower(s) must intimate to AHFL on or before 09-04-2024 AHFL shall give preference to him. If Borrower(s), co-borrower(s) fails to intimate on or
before 09-04-2024 the AHFL will proceed sale of property at above given reserve price.
The Date of Auction is fixed for 09-04-2024

Place : Uttar Pradesh

Date : 25.03.2024

NOTE: 1. Customers who are interested in redeeming the ornaments by paying all the
Outstanding dues may do so before the auction, at the concerned branches.
2. Interested Bidders shall produce their identity Card / Pan Card No. / GST No. (In case
registered firm/company). 3. The Intending bidder shall deposit a sum of
Rs.1,00,000/- as EMD before participatingin the Auction.

Place: Jodhpur for Equitas Small Finance Bank Limited,
Date: March 23, 2024 Authorised Signatory

Business Standard
Insight Out

8d/- (Authorised Officer)
For Aadhar Housing Finance Li




